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have been discussed here and it has
submitted its report in favour of sett-
iIng up a Water Commission. Does
the Government propose to set up a
high level committee in connection
with setting up of a Water Commis-
sion and construction of hydel dam
and other projects and initiate Indo-
Nepal talks in order to implement
these projects immediately.

SHR1 VIDYACHARAN SHUK-
LA: Mr. Speaker, Sir, the hon. Mem-
ber has very rightly pointed out that
the happiness and sorrow of tha crores
of people of the North Dihar laigely
depend on these rivers because in the
event of floods in these rivers their
hickds are submerged and thar  hfc
1s affected, they face nnmen<e hard-
<ships and losses every year. Hence
this 1ssue  has been discusced at all
levels including tcchmcal and politi-
cal levels and as [ have al cady said.
m order to expedite the same we will
take pohtical inittative so that this
work may progress as carly as possi-

ble {nrerruptions).
[English]
Sccurity Cover for Tourists Visiting
Kashmir
+
*83 SHRI M. V CHANDRA-
SHEKARA MURTHY:
SHRI V SREENIVASA
PRASAD.

Will the Minister of HOME AFF-
AIRS be pleased to state:

(a) whether thc militants in Kash-
mir kidnapped and opened fire on a
group of forcign-tourists at Dal Lake
recently:

(b) if so, the details of the casual-
ties in the incident:

(c) whether the Government pro-
pose to probe into the incident: and

(d) the steps taken to provide se-
cutity to tourists visiting Kashmir?
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-.
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) to (d) A statement is laid
on the table of the House.

STATEMENT

(a) Eight foreign tourists were ab-
ducted from a house boat in the Dal
Lake on 26th June, 1991,

{b) One abducted lsraeli snatched
one AK-56 rifle from one ot the terro-
rists. In the consequent shoot-out,
onc Israeli  tourist was hilled and
three were injured, while two terro-
rists are also reported to have been
killed and one injured.

(¢) The criminal case is under in-
vestigation.

(d) Security to tourists 1s a4 part of
the overall efforts of the Administra-
tion to contain terrorism and bring
back normalcy in the Valley. The
Government of Jammu & Kashmir
has identified vulnerable pockets and
active gangs for gearing up anti-tei-
rorist operations. organising Naka
ambushes and cffective deployment of
para military forces in the affected/
sensitive pockets. Day and night pat-
rolling in vulnerable areas. raid« on
hideouts of terrorists have been inten-
sified. Many top leaders of the terro-
rist outfits have been detained and a
large quantity of arms and ammuni-
tion have been seized. Intelligence
has also been strengthened

SHR1I M. V. CHANDRASHE-
KARA MURTHY: Mr. Speaker, Sir,
the attack on foreign tourists is the
first incident of this kind since the
cruption of militancy in Kashmir in
1988 and also in view of the Centre’s
role in Kashmir, 1 want to know from
the hon. Minister in this regard whe-
ther the Government is prepared to
create a Special Task Force to give
security cover to the foreign tourists.
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THE MINISTER OF HOME AFF-
AIRS (SHRI S. B. CHAVAN): The
hon. Member may read Para ‘d’ of the
reply. The reply is very clear. This
1s the part of the overall security ar-
rangement and we cunnot make spe-
cial security arrangement for the tou-
rists.

SHRI M. V. CHANDRASHE-
KARA MURTHY: [ am asking you
whether it can be done only in respect
of the tourists.

SHRI S. B. CHAVAN: That is
the reply.

SHRI M. V. CHANDRASHE-
KARA MURTHY: What about the
action taken m this regard? I want a
specific reply whether you are creat-
wmyg Special Task Force to give secu-
rity cover to the foreign tourists. You
sayv ‘Yes® or ‘No.

SHRI § B CHAVAN: No.

SHRI M V. CHANDRASHL.-
KARA MURTHY: Mr. Speaker, Sir,
in view of the growing militancy in
the Valley, whether the Government
15 awate of the existence of training
camps 1n occupied areas and also whe-
ther it is a fact that some people were
tiken over by the Pakistan Army to
theu Intelligence Service. If so, what
steps the Government had taken so
tar in this regard?

SHRI $. B CHAVAN: Sir, what
the hon Member is saying is a_fact
that the Pakistan Army is training
some people who are forcibly tuken
out of Jammu and Kashmir, some-
times with their consent and sometimes
even without their consent. They are
training them. they are financing
them: they are recruiting them know-
ing full well that we have taken up
this matter at the diplomatic level.
The Prime Minister of Pakistan made
1 nublic statement that he will not
try to encourage any kind of terrorism
in India But, in spite of that. T do
think that it has an impact on the
terrorist activities in Jammu & Kash-
mir.
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SHRI V. SREENIVASA PRA.-
SAD: It is a fact that there is an
upsurge of militant activities in Kash-
mir. The militants are targetting
foreign tourists to embarrass our coun-
try abroad. This will affect tourism
in other parts of the country also.
Therefore, I would like to know from
the hon. Minister whether there is &
proposal to ban or regulate entry of
foreigners into Kashmir to reduce such
incidents and avoid adverse publicity
abroad.

SHRI S. B. CHAVAN: 1t is a fact
that there has been a lot of propa-
ganda going on that the human rights
are not preserved in Jammu & Kash-
mir. In fact, we would like to en-
courage a number of not only tourists
but even journalists also going over to
J i« & Kashmir so that they could
see things for themsclves; if possible,
let them also pubhsh their indepen-
Jent opinions.

[T'1 wslation)

S.R] RATILAL VARMA: Mr.
Lpe aker. Sir, through you, 1 would like
to ask thc hon. Minister as to when
they are going to restore normalcy in
Ka-hmir because the tourists do not
visit Kashmir due to atmosphere of
terrorism The valley is known as hea-
ven on earth as well as the crown of
Mother India. But the conditions are
not normal there: so again I ask him
4s to when the conditions would be
normalized there.

SHRI S B. CHAVAN: Hon. Mem-
ber I could not understand the first
nart of your question, please repeat
the same. . .(Interruptions).

MR. SPEAKER: He has asked as
to when the tourists would be able
to go there.

SHRI S. B. CHAVAN: Mr, Spea-
ker, Sir, it is a fact that the terrorists’
activities have adversely affected the
main business i.e. tourist business
and all the economy of the valley is
based on this business, To bring it on
the track, efforts are being made st
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diplomatic level. Simultaneously, we
are makmg raids on different places
such as terrorist hide-outs and other
places wherever it is necessary, We
are keeping a close watch on the bor-
der also in order to lessen the inten-
sity of terrorist activities. We grant
acquittal whenever it is necessary

[English)

SHRI CHANDRA JEET YADAV:
I am sure, this must have come to
the notice of the Minister that even
the European Parliament has to pass
a resolution in this regard They madc
an appeal also to the terrorists to re-
lease people who were kidnapped and
kept 1n bondage. When the Israeli
group was touring, one person was
killed and others were taken nto cus-
tody at Dal Lake At least in a weli
known place like Dal Lake, which 1s
in the heart of Srinagar City, which 1
an attraction for the tourists, national
as well as nternational, the Ministet
should take necessary action—this 15
an important tourist spol—so that such
incident should not happen n future
Otherwise, your approach o Embas-
sies to increase tourism will have no
meaning, if tourists feel msecure in
the heart of the city. Will you take
special measures at least 1o provide
security at such places?

SHRI § B. CHAVAN. | am m
full agreement with the hon. Member.
But at the same time while all efiorts
are being made, still the infiltrators
have emered this area n such a big
way that it 1s becoming rather diffi-
cult to tackle the situation and that 1y
why we are trying to ease the condi-
tions in that area so that a large num-
ber of tourists are attracted, Actually
these people had been abducted and
unfortunately tor them from their pass-
ports they could get the information
that they were Israchs; after it was
known fully well that they were Israelis
the sitvation accentuated further
Thereafter, I do not think that even
the terrorists themselves were inte-
rested in kidnapping all the tourists
from that area but after their coming
to know that they were Israelis it took
a different turn altogether.
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SHR1 K. P. UNNIKRISHNAN.
Has the Ministers attention been
drawn to some other news items, that
m view of the extraordinary situation
prevailing in Jammu and Kashmir and
particularly in the Valley, 1t hay at-
racted the attention of various inter-
national secret agencies and also that
there has been a sudden uneaplainable
spurt m the visits or Israelis themsel-
ves to the Valley one of whom was
mvolved in the mcident, and has this
aspect of security been gone into by
our security agencies? ’

SHRI § B CHAVAN tor the
lirst pait ol the question, ilie situa-
toa provailing i Kashmn 1s known
1o all the mteinailonal  mtelligence
agencies and there 18 no denying the
tact  But tor the other part. we ou
sehos are tiying 10 caamise the im-
plicatons of what result it will have
01 the entne situation as ot s pre-
vat' ng there

SHRIMATI CHANDRA PRABH A\
URS | would like to kaow from the
hon Mmister what are the steps that
have heen taken to strengthen our
border atcas and have <«me  arcas
been properhy identified to checkh in-
filttavion? Effective steps <hould be
taken to prevent the militants fiom
sntening our country and also to see
that powertul and sophisticated wea-
pos  are not  brought i because
otherwise Kashmir being a big tourist
attraction, the presence o the  mili-
tants will have a very had effect on
thy toumists commng theie

SHRI S B CHAVAN Mr Spua-
k1. Su. i fact the Govament
mahing all out efforts to see that th y
1> not able to cross the border But
in spitc of that, 1 cannot deny the
fact. that a large number of people
have been coming from  different
arcas and if they have alrcadv infil-
trated T cannot denv it.

(Translation)

SHRI SURYA NARAYAN YA-
DAV: Mr. Speaker, Sir, all the mea-
<ures taken by the Goveinment to
control the terrorists m the Kashmir
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valley. have faled Now. 1| would
hke to know whether ther: 18 any
olan esther to bomhard or to remove
the tramning camp set up close to our
border i Kashmir?

SHRI § B CHAVAN We have
alrcadv banned therr oigamisation
and 1t 15 obvious that they are tram-
ed accross the border There 1s no
proposal to bombard that camp

SHRI RAM NAGINA MISHRA
The Home Mmster of the Govern-
ment of India i his aoply bhig stated
hat they are faung a lot of difiicul-
ties 1n cheching the terrorism because
1 number of terrorist groups have m-
filtrattd mto Kashmir

MR SPEAKER Please put your
yrestron as there are many members
v the queue

SHRI RAM NAGINA MNISHRA
It 15 a mattar of desparr 1or the coun-
try 1t 1s Home Minister  expiesses
hrs helplissness over the entry of ter-
torists into Kashmir 1 want to know
from you whether you will  a ture
the country that vou will ciive the
terrorists out from Jammu and Kash
mir within a defimte time-frame”

fEnghsh}
MR SPEAKER [ am not allow-

mo this  questton It was already
asked
[ F'ransiation}]

SHRI RAM NAIK It v consider-
ed mviting trouble by the foreign
tourists to go there They will not hike
to visit the vallev unless the Indian
touiists start goine therc and the do-
mestic toursts will not go there until
and unless the migrant local citizens,
who have come to Delhi or gone to
other places i the country, return to
their own native place So, what steps
are being taken by the Government in
order to bring back those to Kashmir,
who have migrated elsewhere from
there and to restore normalcv there?
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SHR1 S B CHAVAN T am agree
with the hon Members that it 15 the
Government’s  responsibility to make
an carnest effort to bring back and
r=habiliate those mn their native places,
who have migrated to Delln or else-
where after leaving Jammu and Kash-
mu. especually those who have come
to Jammu and elsewhere from the
Valley Your suggestion in this re-
gard would be considered properly.
Do not worry I would like to tell
vou that they do not want to go back
to the Valley Despite the incident
that took place with the Israeli tou-
rists there several journalists as well
as others havc gore there to collect
mformation and details &bout the in-
<ident, because the propaganda is be-
ing carrred on (ha(t1 huma]n right;e are
being trampled and pcople are bemn,
massacted there and this sort of pu’i“
paganda 1s bemng carried on by sofne
mterested Agencies on a large scale
W¢ have provided full secunity to
the journalists etc, who went thereto

gather  mformation  regarding this
matter There 1s no problem m re-
eard to

SHRI RAM NAIK Would the
hon Home Minister rchabilbitate the
displaced persons there?

SHR1 S B CHAVAN This 18
truc that a man after having a fear
aachosis takes every step very cau-
tously even if he 15 provided full
wcurity We wish that they should
go back as early as possible Efforts
arc beng made to create such an
atmosphere

[Enghsh]

SHRI DIGVIJAYA SINGH: It is
disturbing that more than one hund-
red Israch students wre in a disturb-
ed area like Kashmir 1t 1s more dis-
turbing that they were not ordinary
tourists and they were highly tramed
m handhing sophisticated weapons
which the terrorist h | and also thev
could untie themselves when thenr
hands were tied What were the tou-
rists, from a country with whom we
do not have diplomatic relations, do-
ing at that petiod of time? And did
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they have any connection with the
secret service agency?

SHRI S. B. CHAVAN: The num-
ber which the hon. Member  has
given 1s not correct They lorm a
part of the party which had gonc
purely for tourist purposes. Tha
Government does not have any other
information. But it is a fact that the
Isracli gentlemen showed cxemplary
courage by snatching the gun from the
terrorists and killed two of them

SHRI DIGVIJAYA SINGH Sir,
my question has not been an wered
ould the hon. Minister exr'ore the

posstbility of involvement of any
Isracli secret service agency i this
incident?

SHRI § B. CHAVAN:' No please

[Transiation]

SHRI GEORGE FERNANDES:
Mr. Speaker, Sir, I think 1t Tutile to
discuss about Tourism in Kashmir
until the Government succecds 1 res-
toring normalcy there Vor the last
25 days. we have been reading n
newspapers about certain steps taken
by the Government in order to restore
normalcy in Kashmir at political level
In this context. it is being said that
Dr. Farooq Abdullah went to  Smi-
nagar and stayed there for three days
After his return, some morc talks
were held In this context, he invited
the Prime Minister and others to his
house for a dinner and discussed this
issue. As it 1s said that some concrete
steps have been taken in order to
resolve the Kashmur problem. So, 1
would like to know the concrete steps
taken by thc Government du-mg the
Jast 25 days to restore normalcy there
s0 that the economy of Kashmir may
be brought back on the track.

[English}

SHRI S. B. CHAVAN: This ques-
tion will have to be tackled on both
the levels. One is to take stringent
measures inst the terrorists who
are involved. Do not allow them to
cross. If they are able to cross, ne-
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cessary action should be taken to
find out where their hide-outs are and
raid them. That is one part of it.
Another will be to start the political
Aialoguc  Whether it is Farooq
Abdullah or anybody else, certainly
the political discussion will have te

be started 1 think, the hon Member
himscl{f had done the¢ «amc thing
when he was Incharge of Kashmu
Affairs.

SHRI GEORGE FERNANDFS
Will it have to b> tarted or haw
vou started 1t after assuming the

office?

SHRI S B CHAVAN It has been
<tarted already

Sharing of Yamana Walers

%t SHR1 GIRDIIARI 1AL
BHARGAVA Wil the Minister ol
WATER RESOURCES be pleased
to state.

(a) whether the  ssue  regardmig
<hi1mmg of Yamuna waters amongst
the conceined States was  considered
i a mecomg of the Standhag  Com-
mifce on mier-State 1ssues in Water
Resources held in Septemnber. 1990,

(b) if <o0. the details thereof:

(0) whethe: the Union Gmernment
rerently held discussions with the re-
presentatives of the concerned States
n 1his regard, and

(d) if so. the details and outcome
thercof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA) (a) to (d) A state-
ment is laid on the Table of the
House

STATEMENT

(a) and (b) Yes. Sir It was decided
in the mecting of the Standing Com-
mittee that the Chairman, Central
Water Coma'issig: would conva§
meetings with the representatines
Utter Pradesh, Himachsl Pradesh,





